
Customs, Service Tax & Anti Dumping Branch
WEEKLY DISPATCH STATEMENT
FROM 10.02.2025 TO 14.02.2025

S. APPEAL NO. FINAL ORDER NOiMISC DATE OF ORDER DATE ON WHICH

No. ORDER NO RECEIVED FROM THE ORDER SENT FOR
PS TO HON'BLE DISPATCH
PRESIDENTiMEMBERS

FINAL ORDERNO.
1. (/51432/2022 F.0/59974/2024 10.02.2025 11.02.2025

2. (/54835/2023, F.0/50285-50288/2025 10.02.2025 11.02.2025
(/54710-54712/2023

3. (/51186/2020 F.0/50289/2025 10.02.2025 11.02.2025

4. (/50425/2024 F.0/50294/2025 11.02.2025 12.02.2025
5. (/51888/2021 F.0/50295/2025 13.02.2025 13.02.2025
6. (/50230/2020, F.0/50296-50297/2025 11.02.2025 12.02.2025

(/51088/2020
7. (/51965/2022 F.0/50298/2025 11.02.2025 12.02.2025
8. (/50681/2024 F.0/50302/2025 13.02.2025 13.02.2025
9. (/410/2010 F.0/50304/2025 14.02.2025 14.02.2025
10. (/414/2010 F.0/50305/2025 14.02.2025 14.02.2025
11. (/51431/2022 F.0/50306/2025 14.02.2025 14.02.2025
12. (/51255/2022 F.0/50308/2025 14.02.2025 14.02.2025

MIS( ORDERNO.
1. (/54732/2023 M.0/50118/2025 11.02.2025 12.02.2025
2. (/50153/2024 M.0/50119/2025 11.02.2025 12.02.2025

3. (/50536/2024 M.0/50120/2025 11.02.2025 12.02.2025
4. (/50595/2024 M.0/50121/2025 11.02.2025 12.02.2025

5. (/50764/2024 M.0/50122/2025 11.02.2025 12.02.2025

6. (/52359/2024 M.0/50123/2025 11.02.2025 12.02.2025

7. (/55442/2023 M.0/50126/2025 13.02.2025 13.02.2025
~. (/52023/2024 M.0/50130/2025 13.02.2025 13.02.202S

---

Upload in PDF format on the CESTAT website immediately after signature of the Hon'ble members on the same day for the
parties and public at large thus all the interested parties and other information seekers under R.T.I. Act may download there

orders from CESTAT website.


